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I Shri S. M. Banerjee: 
I Shri M. L. Dwiveell: 

1 Shri S. c. $amanta: 
Shri Subodh Ba~: 
Shri D. C. Sharma: 
Shri Yashpal Singh: 

I Shri Y. D. Singh: 
L Shri P. Venkatasubbaiah: 

Will the Prime Minister be pleased 
to refer to the reply given to Starred 
Question No. 147 on the 9th August, 
1962 and state: 

(a) the action that has been taken 
to repeal Portuguese laws in Goa, 
Daman and Diu and extend Indian 
laws to these territories; and 

(b) if no action has been taken so 
tar, the reason for the delay'? 

The Deputy Minister in the MInis-
try of External Aftairs (Shri Dinesh 
Singh): (a) and (b). The Govern-
ment have finalized a dratt Regulation 
which will be promulgated about the 
middle ot this month. The Regula-
tion provides for the extension of 
about 105 Central and State enact-
ments to the Union Territory of Goa, 
Daman and Diu and repeal of corres-
ponding Portuguese laws, rules, regu-
lations, orders etc. 

Shri p. KUDhan: May I know whe-
ther Government are going to extend 
particularly the labour laws also to 
these territories? 

Shri Dinesh Singh: suppose 
that these 105 will include labour 
laws. 
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Indian Dip~omatic Personnel in China 
and Tibet 

+ f Shri Hari Vishnu Kamath; 
Shri Gulshan: 
Shri Kapur Singh: -139'1 Shri Buta Singh: 
Shri P. C. Borooah: 

I Shri Bade: 
L Shri Kachhavaiya: 

Will the PrIme Minister be pleased 
to state: 

(a) whether the Government of 
China have imposed further restric-
tions on the movements and activi-
ties of Indian diplomatic personnel 
in China and Tibet; 

(b) if so, the nature of such restric-
tions; and 

(c) the reasons therefor? 

The Minister of State in the Minis-
try of External Affairs (Shrimllti 
Lakshmi Menon): (a) Yes, Sir. 

(b) From early October, 1962 the 
Indian Consulate General at Lha.a 
has been subjected to further restric-
tions by the Chinese authorities. 
Telegraph contact with Lhasa was 
cut from October 9 to 25th, essential 
supplies were not obtainable and 
outsiders were forbidden to enter the 
Consulate General premises. The 
telephone of the Consul General was 
also cut off and severe restrictions on 
the movement of the Consulate Gen('-
ral staff were imposed. 

Our Embassy at Peking has also 
been subjected to fresh restrictions. 
Policemen have ,been posted in tront 
of the Embassy and the movements 
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of our officers and staff have been 
curtailed. 

(c) the reasons for this appears to 
be to obstruct further the functioning 
of OUr Missions in China. 

Shrl Hari Vishnu Kamath: Now 
that We are unfortunately in the 
midst of a war. undeclared though 
it be. do Governmer.t propose to i1:1-
pose rigorous restrictions and curbs 
on at least a reciprocal basis, on 
Chinese diplomatic personnel in India, 
in Delhi, Bombay. Calcutta and else-
where, and also ban the propaganda 
pamphlets and other publications 
periodically issued by the Chinese 
Embassy i;" India? 

The Prime Minister and Minister of 
External AJrairs, Defence and Atomic 
Energy (Shrl Jawaharlal Nehru): So 
far as banning Of the publications is 
concerned. many of those have been 
banned. We cannot issue a blanket 
order banning future publications; 
we may see them and ban them. A 
close watch is kept on Missions. I 
cannot Say now when and to what 
extent Government will take . action 
al'ainst them. That is a matter to be 
considered by us. 

Shri Hari Vishnu Kamath: My 
question was about imposing rigorous 
curbs and restrictions on Chinese 
diplomatic personnel in India. 

Shri Jawaharlal Nehru: The hon. 
Member will notice that in Peking. 
the restrictions that apply are to the 
Mission itself, not to the individuals; 
that is, they have put some guard~ 

or policemen at our Embassy gate to 
see who goes in and who comes out, 
and that kind of thing. There 'are 
some other restrictions which apply 
to all the foreign Missions there. 

Shri Harl Vishnu Kamath: Has the 
Prime Minister's attention been 
drawn to press reports to the effect 
that the Government of China are 
about to break diplomatic ties with 
India, and if so, do Government pro-
pose to take the initiative in this 
matter by breaking diplomatic tIes 
with China? 

2033 (Ai) LS-2. 

Shri Jawaharlal Nehru: have 
just said that I have not seen those 
particular press reports to which the 
hon. Member refers, but this ques-
tion is always under our considera-
tion. When \ve come to a conclusion, 
we shall gi\'e effect to it. 

Shri Hem Barua: In view of the 
fact that the New China News Agency 
is coming up with a new idea that it 
is military action v.·hich alone can 
meet the Indian threat against China, 
and, therefore, a very prolonged and 
long-drawn-oul war is going to be 
declared, is it not in the mind of 
Government to sever diplomatic 
relations immediately? 

Mr. Speaker: The answer has bC0n 
given already to this question. 

Shri Hari Vishnu Kamath: The 
Prime M"1ister has said that it is 
under consideration. 
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Shri D, C. Shirma: Have the Gov-
ernment any idea of the network of 
intelligence that China has in this 
country, because a Minister of State 
in Chandigarh made a speec.'1 which 
was not reported in the Press but 
the same speech was broadcast from 
Peking Radio the same evening? 

Mr. Speaker: That has no relevance. 
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Dr. L. M. Singhvi: Under the cir-
cumstances indicated by the Prime 
Minister specifically in respect of our 
Consulate in Lhasa, is it proposed to 
recall our dipolmatic personnel sta-
tioned in Utasa? 

Shri Jawaharlal ~ehru: I just 
answered it. 

Mr. Speaker: The same question is 
being put in one form or other. 

Shri Hem Barua: May I seek a 
clarification? You just now said that 
the question asked by Shri D. C. 
Sharma is not rel(".~:l.nt. But our 
own experience is tnat these diplo-
matic enclaves here of China have 
become veritable nests for espionage 
and they broadcast news about our 
country before we know anything 
about them. Instances can be multi-
plied like anything. That is why we 
are concerned that there must be 
sOme sort of restriction put on this 
Embassy and the movement of their 
personnel. 

Sltri Hari Vishnu Kamath: ActivI-
ties. 

Shri Hem Barna: Yes, On the acti-
vities of the Embassy, and even put-
ting some curbs. . . . 

Mr. Speaker: Order, order. I can-
not allow a speech now. 

Shri Hem Barua: Our Embassy 
personnel there have been converted 
into virtual prisoners. That was 
whv when you said that it is not 
relevant, I wanted a clarification. 

Mr. Speaker: Yes, that was not 
relevant. 

Shri Hem Barua: I was talking 
about the propaganda being carried 
on . .. 

Mr. Speaker: Order, order. The 
han. Member is making a speech 
which is quite irrelevant to the 
question or the supplementary. 

Shri D. C. Sharma: I asked about 
the intelligence service of China 
here. 

Mr. Speaker: Yes, the hon. Mem-
ber asked that and I said that that 
was not relevant to this question. 
Whether the Government have any 
information as to what extent their 
intelligence services are working here 
and how, is not relevant to this. It 
may be remotely connected. 

Shri D. C. Sharma: After all, they 
'have got intelligence services here. 

Mr. Speaker: In that way, every-
thing can be connected. 
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state Development Plans 

+ (Shri D. N. Tiwary: 
*140. i Shri M. K. Kumaran: 

l Shri S. ~. Chaturvedi: 

Will the Minister of Planning be 
pleased to state: 

(a) whether it is a fact lhat some 
States are finding it difficult to Imple-
ment important schemes und~r the 
State development plans due t{) their 
inability to raise local resource,,: 

(b) whether suell. StatE's have re-
quested the Centre for special finan-
cial assistance; and 

(e) if so. what action has been 
taken in this regard? 

The Deputy Minister in the Minis-
try of Labour and Employment and 
for Planning (Shri C. R. Pattabhi 
Raman): (a) to (c). The plans of 
States provide for projects and pro-
grammes to be implemented under the 
Third Plan as well as for the re-
sources required. These include re-
sources to be raised by the States 
themselves and assistance from the 
Centre. In the Annual Plan of each 
State all these aspects are worked out 
in detail. If the resources to be found. 




